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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.07.2021 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM 
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 345 of 

2021 

 
 

Vrundavan Residancy Pvt. Ltd. 

Vs. 

Mars Remedies Pvt. Ltd. 

 
 

Aastha Mehta  

 

For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 1020 of 

2019 
 

 

Ankit Goyat  

Vs. 

Sunita Agarwal & Anr. 

 

 

Ankur Garg Chandra Shekhar 

Yadav-R1 

Vinod Chaurasia-R2 

Yogesh Kumar 

Gupta-IRP 

3.  Comp. App. (AT) 

(Ins) No. 57A-

57B of 2021 

 

Nikhil Keherchand Jain 

Vs. 

Bank of Baroda 

(erstwhile Dena Bank Merged with 

Bank of Baroda) & Anr. 
 
 

Henna George Arun Aggarwal-R1 

Tirth Nayak-R2 

4.  Comp. App. (AT) 

(Ins) No. 338 of 

2021 
 

 

Hooghly Infrastructure Pvt. Ltd. 

Vs. 

UTM Packaging (India) Pvt. Ltd. & Ors. 

 

Neha Somani Ranjan Das Gupta-

R1 

Akshay Rana-R2 & 

R3 

   

  For Hearing 

5.  Comp. App. (AT) 

(Ins) No. 130 of 

2021 
 

Part Heard 
 

Avneesh Kumar Singh 

Vs. 

Indian Delco Pvt. Ltd. 

 

Prateek Gupta  Anish  Gupta  

6.  Comp. App (AT) 

(Ins) No. 921 of 

2020  

Commercial Tax Department 

Government of Rajasthan 

Vs. 

Ebix Software India Pvt. Ltd. 

 
 

Vishal Meghwal Mahima Singh 

Gautam Swarup 

Gunjan Jindal 

Kartikeya Jaiswal 

7.  Comp. App. (AT) 

(Ins) No. 927 of 

2020 
 

 

Himalayan Cast Power Pvt. Ltd. 

Vs. 

Pankaj Khaitan, 

Resolution Professional of Sasi Power 

Pvt. Ltd. 

 

Henna George Neeraj Kr. Gupta-R1 
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8.  Comp. App. (AT) 

(Ins) No. 119 of 

2021 

 
 

  

Surinder Kumar Singal 

Vs. 

AARKAY Innovation Ltd. 

Anish Gupta Subhash Saini 

9.  Comp. App. (AT) 

No. 209 of 2020 

 

 

R.P. Casting Pvt. Ltd. 

Vs. 

Registrar of Companies, Delhi & 

Haryana  

 

Ashish Middha Easha Kadian-R2 

Himanshu 

 

 

 

 

 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       
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